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Sr.No. Court District Case No. Advocate

Ambala Nil Nil Nil Nil Nil Nil Nil

Bhiwani Nil Nil Nil Nil Nil Nil Nil

Faridabad Nil Nil Nil Nil Nil Nil Nil

Fatehabad Nil  Nil Nil Nil Nil Nil

Gurugram Nil Nil Nil Nil Nil Nil Nil

Hisar Nil Nil Nil Nil Nil Nil Nil

Jhajjar Nil Nil Nil Nil Nil Nil Nil

Jind Nil Nil Nil Nil Nil Nil Nil

Kaithal Nil Nil Nil Nil Nil Nil Nil

Karnal Nil Nil Nil Nil Nil Nil Nil

Kurukshetra Nil Nil Nil Nil Nil Nil Nil

Narnaul Nil Nil Nil Nil Nil Nil Nil

Nuh Nil Nil Nil Nil Nil Nil Nil

Palwal Nil Nil Nil Nil Nil Nil Nil

Panchkula Nil Nil Nil Nil Nil Nil Nil

Panipat Nil Nil Nil Nil Nil Nil Nil

Rewari Nil Nil Nil Nil Nil Nil Nil

Rohtak Nil Nil Nil Nil Nil Nil Nil

Sirsa Nil Nil Nil Nil Nil Nil Nil

Sonipat Nil Nil Nil Nil Nil Nil Nil

Yamunanagar
Nil Nil Nil Nil Nil Nil Nil

Form 1
List of cases e-filed during the month of January,2022

Petitioner 
Name Vs. 

Respondent 
Name

Advocate 
Mobile 
Number

Advocate E-
mail ID

Date of 
Registration

Date of e-
filing
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Sr.No. Court District Case No. Advocate

Ambala CS 15/2021 SAG Pharma Vs Frank Sh.TMS Liberhan 26.10.2021

Bhiwani Nil Nil Nil Nil Nil

Faridabad Nil Nil Nil Nil Nil

Fatehabad Nil Nil Nil Nil Nil

Gurugram Nil Nil Nil Nil Nil

Hisar Nil Nil Nil Nil Nil

Jhajjar Nil Nil Nil Nil Nil

Jind Nil Nil Nil Nil Nil

Kaithal Nil Nil Nil Nil Nil

Karnal Nil Nil Nil Nil Nil

Kurukshetra Nil Nil Nil Nil Nil

Narnaul Nil Nil Nil Nil Nil

Nuh Nil Nil Nil Nil Nil

Palwal Nil Nil Nil Nil Nil

Panchkula Nil Nil Nil Nil Nil

Panipat Nil Nil Nil Nil Nil

Rewari Nil Nil Nil Nil Nil

Rohtak Nil Nil Nil Nil Nil

Sirsa Nil Nil Nil Nil Nil

Sonipat Nil Nil Nil Nil Nil

Yamunanagar
Nil Nil Nil Nil Nil

Form 2
List of cases in which e-Payment of Court fees was made during the month of January,2022

Petitioner Name Vs. 
Respondent Name

Date of 
Registration

Date of e-payment of Court 
fees

Sh. Sundeep 
Singh,  Addl. 

District Judge, 
Ambala

Through Email to 
ankem20@yahoo.co. in 

for 01.02.2022

mailto:ankem20@yahoo.co


Form 3

Page 3

Sr.No. Court District Case No. Advocate

Ambala Nil Nil Nil Nil Nil

Bhiwani Nil Nil Nil Nil Nil

Faridabad Nil Nil Nil Nil Nil

Fatehabad Nil Nil Nil Nil Nil

Gurugram Nil Nil Nil Nil Nil

Hisar Nil Nil Nil Nil Nil

Jhajjar Nil Nil Nil Nil Nil

Jind Nil Nil Nil Nil Nil

Kaithal Nil Nil Nil Nil Nil

Karnal Nil Nil Nil Nil Nil

Kurukshetra Nil Nil Nil Nil Nil

Narnaul Nil Nil Nil Nil Nil

Nuh Nil Nil Nil Nil Nil

Palwal Nil Nil Nil Nil Nil

Panchkula Nil Nil Nil Nil Nil

Panipat Nil Nil Nil Nil Nil

Rewari Nil Nil Nil Nil Nil

Rohtak Nil Nil Nil Nil Nil

Sirsa Nil Nil Nil Nil Nil

Sonipat Nil Nil Nil Nil Nil

Yamunanagar Nil Nil Nil Nil Nil

Form 3
List of cases in which Electronic Service of Process has taken place during the month of January,2022

Petitioner 
Name Vs. 

Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process
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Sr.No. Court District Court Name Court No. Case Type

Ambala Nil Nil Nil Nil

Bhiwani Nil Nil Nil Nil

Faridabad Nil Nil Nil Nil

Fatehabad Nil Nil Nil Nil

Gurugram Nil Nil Nil Nil

Hisar Nil Nil Nil Nil

Jhajjar Nil Nil Nil Nil

Jind Nil Nil Nil Nil

Kaithal Nil Nil Nil Nil

1

Karnal

19 Arbitration

2

Karnal

17 Arbitration

Kurukshetra Nil Nil Nil Nil

Narnaul Nil Nil Nil Nil

Nuh Nil Nil Nil Nil

Palwal Nil Nil Nil Nil

Panchkula Nil Nil Nil Nil

1 District Court
Panipat

27 Civil Suit 1

Rewari Nil Nil Nil Nil

Rohtak Nil Nil Nil Nil

Sirsa Nil Nil Nil Nil

Sonipat Nil Nil Nil Nil

Yamunanagar Nil Nil Nil Nil

Form 4
List of total no. of cases randomly allocated during the month of January,2022

Case Count (No. 
of cases 

randomly 
allocated)

Dr. N. K. 
Singhal,           
    ADJ, 
Karnal.

Dr. N. K. 
Singhal,           
    ADJ, 
Karnal.

Sh. A.K. 
Yadav,       
CJ(JD) 
Karnal.

Sh. A.K. 
Yadav,       
CJ(JD) 
Karnal.

Sh. Vimal 
Sapra, ADJ, 
Panipat
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Sr.No. Court District Case No. Advocate

Ambala Nil Nil Nil Nil Nil

Bhiwani Nil Nil Nil Nil Nil

Faridabad Nil Nil Nil Nil Nil

Fatehabad Nil Nil Nil Nil Nil

Gurugram Nil Nil Nil Nil Nil

Hisar Nil Nil Nil Nil Nil

Jhajjar Nil Nil Nil Nil Nil

Jind Nil Nil Nil Nil Nil

Kaithal Nil Nil Nil Nil Nil

Karnal Nil Nil Nil Nil Nil

Kurukshetra Nil Nil Nil Nil Nil

Narnaul Nil Nil Nil Nil Nil
1

Nuh

CM/150/2020 18-05-2020

1

Palwal

CS-03-2018 31.08.2018 06/01/22

Panchkula Nil Nil Nil Nil Nil

Panipat Nil Nil Nil Nil Nil

Rewari Nil Nil Nil Nil Nil

Rohtak Nil Nil Nil Nil Nil

Sirsa Nil Nil Nil Nil Nil

Sonipat Nil Nil Nil Nil Nil

Yamunanagar
Nil Nil Nil Nil Nil

Form 5
List of cases in which Case Management Hearing was held during the month of January,2022

Petitioner Name Vs. 
Respondent Name

Date of 
Registration

Date of Case Management 
Hearing

Prashant 
Rana, ADJ, 
Nuh

Haryana Financial 
Corporation Vs M/S 
Durga Hoisery 

Ms. Pallavi 
Wadhwa (In 
person)

No proceeding has been 
taken during the month as 
the case was adjourned from 
13.12.2021 to 05.04.2022.

Sh. S.K.Garg, 
ADJ-I, Palwal

Coffee Day Global Vs 
Satbir Singh & Ors

Sh.S.B. 
Hasija, 

Advocate for 
plaintiff & 

Sh. Atul 
Mangla, 

Advocate for 
defendants.
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Sr.No. Court District Case No. Advocate Act Section

Ambala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bhiwani Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1

Faridabad 18-03-2019 No 18-01-2022 1037 Contested N.A N.A

Fatehabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1
Gurugram ARB/92/2016

Posco Vs Empathy
Ajay Bishnoi 20.07.2016 NO 18.01.2022 Allowed

2
Gurugram

PI Ind Vs Ind Swift
J.K. Dang 13.12.2021 NO 28.01.2022 1 month Allowed

Hisar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Jhajjar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Jind Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kaithal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Karnal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kurukshetra Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Narnaul Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Nuh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Palwal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Panchkula Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Panipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1 CJ(SD), Rewari Rewari CS-956-19 Canera Bank Vs Jailender Sh. H.C. Madan 23.07.2019 No 05.01.2022 892 Contested NA Recovery

2 ACJ(SD), Rewari Rewari CS-417-19 SBI Vs. Sarjeet MS Gupta 19.04.2019 No 12.02.2022 1000 Settled NA Recovery

3 ACJ(SD), Rewari Rewari CS-1667-19 M/s Mobile Vs.Puneet Sachin Malik 20.12.2019 No 03.01.2022 989 Settled NA Recovery

4 ACJ(SD), Rewari Rewari CS-1380-21 Saurabh Yadav 27.10.2021 No 05.01.2022 71 Settled NA Recovery

5 ACJ(SD), Rewari Rewari CS-1431-21 Suresh Vs. RG Enterprises N K Lakhera 09.11.2021 No 18.01.2022 71 Settled NA Recovery

6 ACJ(SD), Kosli Rewari CS-321-17 SBI Vs. Jai Bhagwan S R Punia 12.10.2017 No 10.01.2022 1221 Contested NA Recovery

1

Rohtak 87 02/07/18 NO 12/01/22 CONTESTED __ __ --

Sirsa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sonipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Yamunanagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Form 6
Contested Commercial cases disposed during the month of January,2022

Petitioner Name Vs 
Respondent Name

Date of 
Registration

Whether 
Urgent 

Relief was 
sought and 

Pre-
Institution 
Mediation 

did not take 
place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/
Settled)

Date of 
execution of 

decree

Number of 
days for 

execution of 
decree from 

date of 
decision

Sh.Rajesh 
Garg, AD&SJ

Arb./24/202
0

NHPC Vs. Patel 
Engineering

Shivangi 
Rana

34 of 
Arbitration & 
Conciliation 

Act 1996

Sh. Rajiv 
Goyal, ADJ

5 year 6 
months

Sh. Rajiv 
Goyal, ADJ

ARB/139/20
21

Bharat Motor Vs. Dev 
Transport

Sh. R.K. 
Yadav, 
AD&SJ, 
Rohtak

FCI Vs Shri Ram Rice 
Mills

Sh. N.K 
Singhal and 
Sh. Suresh 

Kumar 
Gupta.

3 Years 5 
Months and 

20 Days
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